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Sh. Kartikay Singh, proxy for Sh. Arnab Banerjee, Advocate for the petitioner,
In the present matter, the report of the ROC is still awaited. Therefore. Registry is
directed to issue a fresh reminder/notice to the office of ROC pursuant an order
dated 19" July 2017 for furnishing its report on the state of affairs of the respondent
company. It is a matter of record, the office of the Registrar of Company did not
submits its report till date despite several opportunities were granted from 8" May

of 2017 onward.

Therefore, a copy of this order be communicated to the Regional Director (N.R)
Ministry of Corporate Affairs to issue necessary instruction the office of the ROC

for making compliance of this Court order, failing which, this court would constrain

to pass a consequential order for fixing accountability.
The matter be listed on 15" September, 2017.
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Date: 25.08.2017 Shri H.P. Chaturvedi'(Member (Judicial)
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